
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                                               CAUSE LIST DATED 08.05.2024 (WEDNESDAY) 

                                                    CHENNAI BENCH 

                          VACATION COURT (HYBRID MODE) 

                                            10:30 AM 

Click here to join VC 

 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App AT) (CH) 

(Ins) No. 159/2024 

For Stay 
IA No. 426/2024 

 

Excel Commosale 

Private Limited  

VS  
Mr. Kurrapati 

Singarayya Chowdary 

& Anr 

 

Mr. D Narendar Naik  

2 Comp App AT) (CH) 

(Ins) No. 160/2024 

For Exemption 
IA No. 427/2024 

For Stay 

IA No. 428/2024 

 

Gaurang Bhartia & 

Anr.  

VS  
Mr. Kurapati 

Singarayya Chowdary 

Resolution Professional 

for M/s Circar Jute 

Mills Pvt. Ltd   
 

Mr. Ramaswamy  

3 Comp App AT) (CH) 

(Ins) No. 161/2024 

For Stay 

IA No. 429/2024 

For Exemption 

IA No. 430/2024 
 

M/s MEIL-GAYATRI-

ZVS-ITT (Consortium) 

VS  

M/S Guru 

Raghavendra 

Infrastructures & 2 
Ors. 

 

WITH 

Mr. Arjun Suresh  

4 Comp App AT) (CH) 

(Ins) No. 162 /2024 

For Exemption 
IA No. 431/2024 

For Stay 

IA No. 432/2024 

 

M/s MEIL-GAYATRI-

ZVS-ITT (Consortium) 

VS  
M/s Sri Krishna 

Engineering Company 
& 2 Ors. 

Mr. Arjun Suresh Mr. VVSN Raju 

For Caveator 

 

 

 
 

 

 

 

 
 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994


 
 

02:00 pm 
 

In the Court of Hon’ble Mr. Naresh Salecha, Member (Technical) 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App AT) (CH) 

(Ins) No. 438/2022  

IA No.1109, 1110  
& 1111/2022 

Shri Karshini Alloys 

Private Limited  

Vs  
Ramakrishnan 

Sadasivan  

 

WITH 

Mr. Vishal Ganda Mr. TK Bhaskar 

Mr. Mayan H Jain 

2 Comp App (AT) (CH) 

(Ins) No. 443/2022  
IA No. 1118 

 & 1120/2022 

Shri Karshini Alloys 

Private Limited  
Vs  

Ramakrishnan 

Sadasivan 

 

Mr. Vishal Ganda Mr. TK Bhaskar 

Mr. Mayan H Jain 

 
Copy to: 

By the order of Hon’ble Member (Judicial) 
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